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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO. 639 OF 1998

STATE OF RAJASTHAN Appel I ant (s)
VERSUS
TEG BAHADUR & ORS Respondent ( s)

(HEARD BY HON BLE K. G. BALAKRI SHNAN AND AR. LAKSHVANAN, JJ.)
Date :29.09.2004This Appeal was called on for pronouncenent of Judgnent today.

CORAM :

HON BLE MR JUSTI CE K. G BALAKRI SHNAN

HON BLE DR. JUSTI CE AR. LAKSHVANAN

For Appellant (s): M. Aruneshwar Gupta, Adv.

For Respondent(s): M. Sushil Kumar Jain, Adv.

UPON hearing counsel, the Court nade the follow ng

ORDER

Hon’ bl e Dr.Justice AR Lakshmanan pronounced the Judgenent of the Court.
The appeal is dismissed in ternms of the signed Judgment.

(G V. Ranana) (Veera Verna)
Court Master Court Master

(Signed reportable Judgenment is placed on the file)



